OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS HAZARI COURTS, DELHI

g —326879) .
No 6 8/% /Genl./West/THC/2024 Dated, Delhi the /?{//Zﬂ_fg

Qub.:- Notification regarding suspension from practice as an Advocate in any Court of
Law.

Forwarded copy of Endorsement Letter No. 42930-43060/Genl./Misc./Circulatio n/2024
Dated 14.11.2024 along ‘with its enclosure ie. copy of Notification Bearing Ref No.
480/Gen/SF2024 Dated 11.09.2024 of Col. Arun Sharma (Retd.), Honorary Secretary, Bar
Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marga, New Delhi - 110049
received, on the subject cited above, from Ms. Ravinder Bedi, Ld. Officer In-Charge, General
Branch, Central District/I.d. District Judge (Commercial Court), Tis Hazari Courts, Delhi for

information for necessary action/compliance to:-

All the Ld. Judicial Officers of West District, Tis Hazari Courts, Delhi.
The Hony. President, Bar Association, Tis Hazari Couts, Delhi.
The Hony. Secretary, Bar Association, Tis Hazari Courts, Delhi.
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The Chairman, Website.Committee, Tis Hazari Courts, Delhi with the request to direct the

concerned dealing Officer/Official to upload the same on Centralized Website of Delhi

District Courts as well as on the Website of West District.

5. PS. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.

6. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request o upload the

same on LAYERS.

District Judge (Commercial Court) -05/
Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:- As above.
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BAR COUNCILOF DELHEY
(Statutory Body Constituted under the Advocates Act, 1361)
2/8, Siri Fort Institutionai Area, Khel Gaon Marg, New Delhi~110 049

11.09.2024

Ref No.:.480/Gen/SF/2024 DAEO : o e

NOTIFICATION

It is hereby notified for general information that pursuant to the c()rder dated
13.0_;;.2024 passed by the Disciplinary Committee of Bar Council _of India, Mr.
Harish Chandra Tiwari (Harish Tiwari) {Enrolment No. B/316/ 1995} R/o R/o
H.No. G-11/187, 22d Floor, Seztor-16, Rohini, Delhi-110085, has b_‘q.‘?é:n éuspended
from practice as an Advocate in or before any Court of Law for a- ﬁ?xl'iod of five (£}
years from the date of notification i.e. 11t September, 2024, as respondent -
guilty of serious misconduct has been cémmitted by Mr. Harish Chandra Tiwari,

This has emanated from the Bar Council of India Tr. Case No. 60/2016 titled
Mr. Manoj Jain, Spl. Judge (PC Act) CBI, Rouse Avenue Versus Mr. Harich
Chandra Tiwari (Harish Tiwari).

. : _ : éé%m Sharma (Retd.)
_— : . ; Se% !. )
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Copy forwarded for information to :- ' Y . 0\5/3}
e of £
: X

. The 15t Additionral Solizitor Censral of India, Supreme Court o

puny

New Deihi. . |
The Secretary, Bar. Council of India, 21, Rouse Avenue, New Delhi™
. The Secretaries of All Bar Associations, Delhi '
The Secretaries of All State Bar Councils,

"The Registrar, Supreme Court of India, New Delhi “ml /Mf/
The Registrar General, High Court of Delhi, New Dethi. = /7 ~—
The Registrar General, All High Courts in India : /
The District & Session Judge, Tis Hazari Courts, Delhi N
9. The District Judges in all 8 Districts of Delhi {,)
10. The District Magistrates in all 9 Districts of Dethi 0 (%8
11. The Secretary, Ministry of Law, Justice & Co. Affairs, New Delhi V
12.Mr. Harish Chandza Tiwari (Harish Tiwari) R/o H.No. G-11 /137, ﬁ)h \,WW

2nd Floor, Sector-16, Rohini, Delhi-110085. (You are directed to submit '

your original Enrolment Certificate & identity Card issued by the Bar

Council of Delhi.) .

®NG o@D

B.O. : 1-F, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 011-23387701
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI
Y3eéo . :
No. 42930 " JGenl./Misc. /Clrculatton/2024 ’ Dated, Delhi the ‘g ‘i N Dv 2[]24

Sub:-  Notification regarding suspensfon from practice as an Advocate in any Court of Law.

Forwarded a copy of the Notification bearing Ref No. 480/GenfSF/2024, dated
11/08/2024, received fram Col. Arun Sharma (Retd.), Honorary Secretary, Bar Council of Delhi,
2/6, Siri Fort Institutional Area, Khel Gaon Marg, New Delhl-110049, for information and

necj:vctlon to :-
7 All the Ld, Principal District & Sessions Judges, Dethi/New Delhi. w Uy’"

2. The Ld. Principal Judge, Family Courts {(HQs), Dwarka Courts, Delhi.

3. Alithe Ld. Judicial Officers posted in Central-District, Tis Hazari Courts Delhi.

4. The Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload
the same on the Website of Delhi District Courts as per rule.

5. Dealing officlal for uploading the same on Centralized Website through LAYERS as per
rules.

6. P.S. toLd. Principal District & Sessions Judges (HQs), Delhi for information.

(RAVINDER BEDi)
Officer In-Charge, General Branch, (C), .
" District Judge, (Commercial Court),
Tis Hazari Courts Delhi,
Encl. As above




